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INCOME TAX APPELLATE TRIBUNAL, VISAKHAPATNAM

CAUSE LIST OF
SPECIAL CONSTITUTION

FOR 10-AUGUST-2026 (MONDAY)

BEFORE SHRI VIJAY PAL RAO, VICE PRESIDENT
AND SHRI MANJUNATHA G, ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTERS (VIRTUAL / HYBRID HEARING LINK : WEBEX
MEETINGNUMBER: 26487524073 PASSWORD:951159)
Srl Appeal Number A$:':rt' Assessee Bench [Remarks
1 | 1mal 333 | viz 12026 2020- |[A] NAGA VENKATA PARDHA SARADHI NAMBURU (E- sMC | E-FILED
21 |FILED)
> | 11a | 334 | viz 2026 2021- |[A] NAGA VENKATA PARDHA SARADHI NAMBURU (E- sMc | E-FILED
22 |FILED)
3 |ITA | 372 | VIZ (2026 202210' [A] VENKATA SATYA SRIKUMAR DONKADA (E-FILED) SMC | E-FILED
4 |[ITA | 373 | VIZ (2026 2(;221- [A] VENKATA SATYA SRIKUMAR DONKADA (E-FILED) SMC | E-FILED
2020- |[A] MUNUKUNTLA VENKATA SUBRAHMANYA RAVI )
5 | ITA | 375 | VIZ |2026 21 |CHANDRA (E-FILED) SMC | E-FILED
6 | 1mal376 | viz [2026 2021- |[A] MUNUKUTLA VENKATA SUBRAHMANYA RAVICHANDRA sMc | E-FILED
22 |(E-FILED)
7 | ITA | 377 | VIZ (2026 202210' [A] VISWANATHAM VALIVETI (E-FILED) SMC | E-FILED
8 |ITA | 378 | VIZ (2026 2%221- [A] VISWANATHAM VALIVETI (E-FILED) SMC | E-FILED
2020- |[A] VENKATA SATYA SURYA SUBRAHMANYA SRINIVASA )
9 | ITA | 399 | VIZ |2026 21 |RAO PERI (E-FILED) SMC | E-FILED
2021- |[A] VENKATA SATYA SURYA SUBRAHMANYA SRINIVASA )
10 | ITA [ 400 | VIZ |2026 22 |RAO PERI (E-FILED) SMC | E-FILED
11 | ITA | 404 | VIZ |2026 202210' [A] VENKATA RAMANA MURTHY PALAGUMMY (E-FILED) SMC | E-FILED
12 | ITA | 405 | VIZ |2026 202221' [A] VENKATA RAMANA MURTHY PALAGUMMY (E-FILED) SMC | E-FILED
13 | ITA | 406 | VIZ |2026 202221' [A] SRINIVASA RAO GODAVARTHI (E-FILED) SMC | E-FILED
14 | ITA | 408 | VIZ |2026 202210' [A] SRINIVASA RAO GODAVARTHI (E-FILED) SMC | E-FILED
15 | ITA | 416 | VIZ |2026 202221' [A] VENKATESWARA RAO TADALA (E-FIELD) SMC | E-FIELD
16 | ITA | 417 | VIZ |2026 23210' [A] MURALIKRISHNA SAHINI (E-FIELD) SMC | E-FIELD
17 | ITA | 418 | VIZ |2026 2%221' [A] MURALIKRISHNA SAHINI (E-FIELD) SMC | E-FIELD
18 | ITA | 420 | VIZ |2026 202210' [A] SHAIK MAHABOOB BASHA (E-FIELD) SMC | E-FIELD
19 | ITA | 421 | VIZ |2026 2%221' [A] SHAIK MAHABOOK BASHA (E-FIELD) SMC | E-FIELD
20 | ITA | 426 | VIZ |2026 202221' [A] SRINIVASA RAO INDALA (E-FILED) SMC | E-FILED
21 | ITA | 427 | VIZ |2026 2%210- [A] RAMA KRISHNA MATTA (E-FILED) SMC | E-FILED
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22 | 1TA | 428 | iz |2026| 2021 |[A] RAMA KRISHNA MATTA (E-FILED) SMC | E-FILED
23 | ITA | 429 | viz [2026| 2027 | [A] CHANDBABU GADDIPATI (E-FILED) SMC | E-FILED
24 | 1TA | 430 | viz [2026| 2921 |[A] CHANDBABU GADDIPATI (E-FILED) SMC | E-FILED
25 | ITA | 433 | Viz 2026 | 2027 | [A] GEETHAKUMARI GAJULA (E-FILED) SMC | E-FILED
26 | ITA | 434 | iz |2026| 2021 |[A] GEETHAKUMART GAJULA (E-FILED) SMC | E-FILED
27 | ITA | 437 | vz |2026| 2027 | [A] PEDDARAO KONDAPATURU (E-FILED) SMC | E-FILED
28 | ITA | 438 | viz |2026| 2021 |[A] PEDDARAO KONDAPATURU (E-FILED) SMC | E-FILED
29 | 1TA | 440 | viz |2026 22210' [A] VENKATA SASI BALA NORI (E-FILED) SMC | E-FILED
30 | ITA | 441 | viz |2026 202221' [A] VENKATA SASI BALA NORI (E-FILED) SMC | E-FILED
31 | ITA | 442 | Viz [2026| 2027 |[A] VANI KUMART PARVATHANENI (E-FILED) SMC | E-FILED
32 | ITA | 443 | viz |2026| 2021 |[A] VANI KUMART PARVATHANENI (E-FILED) SMC | E-FILED
33 | ITA | 453 | viz |2026 202221' [A] LINGALA PERAIAH (E-FILED) SMC | E-FILED
34 | ITA | 459 | viz [2026| 2027 | [A] GUDLADONA VENKATA BHASKARA RAO (E-FILED) SMC | E-FILED
35 | ITA | 472 | iz |2026| 2027 |[A] NAGA RAJU VEMURI (E-FILED) SMC | E-FILED
36 | ITA | 473 | viz |2026| 202" |[A] NAGA RAJU VEMURI (E-FILED) SMC | E-FILED
37 | rma | 564 | iz [a0as | 2920 [1A) EVDE)ERAVENKATA SURESH KUMAR ADSUMILLI (E- e | EFILED
38 | mma | 565 | iz [a02s | 2021 [IA) EVDE)ERAVENKATA SURESH KUMAR ADSUMILLT (E- e | Ereo
39 | ITA | 586 | iz |2026| 2921 |[A] PARUPUDI SRVSS VISWESWARA RAO (E-FILED) DIVN | E-FILED
40 | 1A | 588 | viz |2026| 2337 |[A] PARAMPUDI SRVSS VISVESWARA RAO (E-FILED) DIVN | E-FILED
41 | 1TA | 603 | Viz [2026] 2920 |[A] VENKATA SUBBA RAO THOKALA (E-FILED) SMC | E-FILED
42 | 1TA | 605 | viz |2026| 232" |[A] DURGA MADEM (E-FILED) SMC | E-FILED
43 | ITA | 606 | ViZ [2026| “920" |[A] DURGA MADEM (E-FILED) SMC | E-FILED
44 | 1TA | 607 | viz |2026| 2321 |[A] THALARI RATNAKARA RAO (E-FILED) SMC | E-FILED
45 | ITA | 608 | ViZ [2026] 2921 |[A] VENKATA SUBBA RAO THOKALA (E-FILED) SMC | E-FILED
46 | ITA | 610 | viZ [2026| 202" |[A] SATYANARAYANA MADEM (E-FILED) SMC | E-FILED
47 | 1TA | 612 | VIZ |2026 202221' [A] OMKARAM VEMPATI (E-FILED) SMC | E-FILED
48 | ITA | 613 | viz |2026| 233! |[A] SIVA RAMA KRISHNA PRASAD NAGISETTY (E-FILED) | SMC | E-FILED
a9 | ma [ 621 | iz [a0as| 2920 |80 EVDE)ERAVENKATA SATYANARAYANARAO NALLAM (E- e | Ereo
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so | rma | 622 | viz [2026] 2221 [ EVDE)ERAVENKATA SATYANARAYANARAO NALLAM (E- e | EFiLED
51 | ITA | 623 | ViZ [2026] 2021 |[A] LALITHA KUMART GOMATHAM (E-FILED) SMC | E-FILED
52 | ITA | 634 | viz |2026 202210' [A] SRINIVASA RAO RAVURI SMC
53 | ITA | 636 | ViZ [2026| 2021 |[A] SRINIVASA RAO RAVURI (E-FILED) SMC | E-FILED
54 | ITA | 662 | iz [2026| 2927 | [A] NELAKANTI SURYANARAYANA MURTY (E-FILED) SMC | E-FILED
55 | ITA | 663 | ViZ [2026] 2021 | [A] NELAKANTI SURYANARAYANA MURTY (E-FILED) SMC | E-FILED
56 | ITA | 64 | VIZ [2026| 2920 |[A] KARUNA KUMAR AKKINENI (E-FILED) SMC | E-FILED
57 | ITA | 665 | ViZ [2026] 2021 |[A] KARUNA KUMAR AKKINENI (E-FILED) SMC | E-FILED
58 | ITA | 715 | iz [2026| “927" | [A] VENKATA SANTHOSH KUMAR SISTA (E-FILED) SMC | E-FILED
59 | ITA | 716 | vz [2026] 2921 {[A] VENKATA SANTHOSH KUMAR SISTA (E-FILED) SMC | E-FILED
60 | ITA | 744 | viz |2026 202221' [A] PANDURANGA RAO GHANTA (E-FILED) SMC | E-FILED
61 | ITA | 745 | viZ [2026| 2021 |[A] AMEER SULTAN SYED (E-FILED) SMC | E-FILED
62 | ITA | 747 | viz [2026| 2021 | [A] PALANKI NARAYANADAS (E-FILED) SMC | E-FILED
63 | ITA | 785 | iz |2026| 2027 |[A] SRINIVASA REDDY DORNALA (E-FILED) SMC | E-FILED
64 | ITA | 786 | ViZ [2026| 2021 |[A] SRINIVASA REDDY DORNALA (E-FILED) SMC | E-FILED
65 | ITA | 787 | iz |2026| “921" |[A] SURIBABU POTTIMTI (E-FILED) SMC | E-FILED
66 | ITA | 809 | ViZ [2026| 2027 |[A] SANJEEVARAO UPPALURI (E-FILED) SMC | E-FILED
67 | ITA | 810 | iz |2026| 2021 |[A] SANJEEVARAO UPPALURI (E-FILED) SMC | E-FILED
68 | ITA | 811 | viz [2026| 2J2°" |[A] MEHAR PRASAD EDDIMI (E-FILED) SMC | E-FILED
69 | ITA | 812 | iz |2026| 2921 |[A] MEHAR PRASAD EDDIMI (E-FILED) SMC | E-FILED
70 | ITA | 813 | viz |2026| 202" |[A] UDAYACHANDRA RAO SUNKARA (E-FILED) SMC | E-FILED
71 | 1TA | 814 | iz [2026] 2927 |[A] PANCHA MUKESH BABU BARRI (E-FILED) SMC | E-FILED
72 | ITA | 815 | viz |2026| 202" |[A] PANCHA MUKESH BABU BARRI (E-FILED) SMC | E-FILED
73 | 1TA | 820 | iz [2026| 292%" |[A] SURYA KUMARI GEDELA (E-FILED) SMC | E-FILED
74 | 1TA | 821 | viz |2026 22221' [A] RAMADEVI SANGEPU (E-FILED) SMC | E-FILED
06-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, VISAKHAPATNAM

CAUSE LIST OF
SPECIAL CONSTITUTION
FOR 11-AUGUST-2026 (TUESDAY)

BEFORE SHRI VIJAY PAL RAO, VICE PRESIDENT
AND SHRI MANJUNATHA G, ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTERS (VIRTUAL / HYBRID HEARING LINK : WEBEX MEETINGNUMBER: 26487524073
PASSWORD:951159)
Srl Appeal Number A$:':rt' Assessee Bench | Remarks
1| 1A | 30 | viz | 2026 | 233! |[A] PUSAPATI SUDHAKAR REDDY SMC
2 | A | 33 | viz | 2026 | 2921 |[A] ANEEL KUMAR CHINTHA (E-FILED) SMC | E-FILED
3 | mA | 66 | viz | 2026 202232' [A] HANUMANTHA RAO KANDREGULA (E-FILED) DIVN | E-FILED
4 | 1A | 124 | viz | 2026 | 201 |[A] ADIREDDY KAPULAPALLI (E-FILED) DIVN | E-FILED
5 | | 150 | viz [ 006 | 202 [ THE, AI_I\iII\D/IIil_II_QEADP(ITE/-_\II:DIIIE_Ség )STATE HANDLOOM WEAVERS COOPERATIVE DVN | EFILED
6 | ma | 155 | viz [ a0ms | 2022 [AITHE, Aﬂﬂl;i_ﬁ?;g%ﬁl; )STATE HANDLOOM WEAVERS COOPERATIVE DIVN | EFILED
7 | ma | 308 | viz | 2026 202210' [A] PRASANTHA ANKINAPALLT (E-FILED) DIVN | E-FILED
8 | 1A | 316 | viz | 2026 | 297" |[A] RAMESH REDDY ANKINAPALLY (E-FILED) DIVN | E-FILED
o | ma | 521 | viz |02 | 200 |4 Rﬁ?ﬁﬁ%ﬁs\/ﬁg\lﬁ% )S,(Aé_gﬁl_/él_DA)PATHI KARTHIK L/R OF KONAGALLA DVN | EFILED
0 | m | 322 | viz | 2006 | 200 [ Rﬁ?ﬁmﬁﬁs\f\%'\ﬁlﬁggl) CHALAPATHI KARTHIK, L/R OF KONAGALLA DIVN | EFILED
11 | A | 349 | viz | 2026 202210' [A] RAMA MOHANA RAO KONERU (E-FILED) DIVN | E-FILED
12 | ITA | 463 | viz | 2026 | 20/ |[A] SRI GAYATRI SAREES (E-FILED) SMC | E-FILED
13 | ITA | 464 | viz | 2026 | *91%" |[A] KOLAPARTHY VENKATA RAMESH KUMAR (E-FILED) DIVN | E-FILED
14 | mA | 595 | viz | 2026 202313' [A] NAYA TOBACCO COMPANY (E-FILED) SMC | E-FILED
15 | 1A | 631 | Viz | 2026 | 2027 |[A] VADLAPATLA VENKATA BALAKRISHNA RAO (HUF) (E-FILED) DIVN | E-FILED
16 | ITA | 638 | viz | 2026 | 2920 |[A] ABDUL KARNUMA SHAIK (E-FILED) DIVN | E-FILED
17 | 1A | 639 | viz | 2026 | 2021 |[A] ABDUL KARNUMA SHAIK (E-FILED) DIVN | E-FILED
18 | ITA | 640 | viz | 2026 | *92" |[A] ABDUL KARNUMA SHAIK (E-FILED) DIVN | E-FILED
19 | TA | 641 | viz | 2026 202313' [A] ABDUL KARNUMA SHAIK (E-FILED) DIVN | E-FILED
20 | 1A | 652 | viz | 2026 | 2031 |[A] IBRAHIM BAIG MOHAMMAD (E-FILED) DIVN | E-FILED
21 | 1A | 791 | viz | 2026 | 201! |[A] AMBIDI VENKATA RAMANA (E-FILED) DIVN | E-FILED
22 | 1A | 792 | viz | 2026 | 2557 |[A] AMBIDI VENKATA RAMANA (E-FILED) DIVN | E-FILED
23 | 1A | 793 | viz | 2026 201{13' [A] AMBIDI VENKATA RAMANA (E-FILED) DIVN | E-FILED
24 | 1A | 794 | viz | 2026 | 25L* |[A] AMBIDI VENKATA RAMANA (E-FILED) DIVN | E-FILED

Office Superintendent
For Assistant Registrar
06-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, VISAKHAPATNAM

CAUSE LIST OF
SPECIAL CONSTITUTION

FOR 13-AUGUST-2026 (THURSDAY)

BEFORE SHRI VIJAY PAL RAO, VICE PRESIDENT
AND SHRI MANJUNATHA G, ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTERS (VIRTUAL / HYBRID HEARING LINK : WEBEX MEETING NUMBER:
26487524073 PASSWORD:951159)
Srl Appeal Number A$:|;1:. Assessee Bench |Remarks
1 | ma ] 676 | viz |a0as| 2020 [[A1NO T\I(zfml?EBA(@FKﬁID I)DRIMARY AGRICULTURAL CO OP e | EFILED
2 | ma | 785 | viz 2005 2020 |41 IZ_l,_AéVIDI%(E)_II_:\IIII_EEéI)_LI PRIMARY AGRICULTURAL SOCIETY e | EFLED
3 | 1A | 799 | viz [2025| 292 |[A] SITARAMAINEYULU NERELLA (E-FILED) SMC | E-FILED
4 | mma | 16 | viz |2026| 297" |[A] RAMESH NEERUKONDA (E-FILED) DIVN | E-FILED
5 |1ma | 19 | viz |2026 2%7' [A] RAMESH NEERUKONDA (E-FILED) DIVN | E-FILED
6 | 1A | 81 | viz [2026| 207" |[A] RAMADEVI ANGIREKULA (E-FILED) SMC | E-FILED
7 | 17A | 506 | Viz 2026 29F" |[A] MADHUSUDHANARAO RAMISETTY (E-FILED) DIVN | E-FILED
8 | 1mA | 507 | viz [2026| 91°" |[A] MADHUSUDHANARAO RAMISETTY (E-FILED) DIVN | E-FILED
9 |1ma | 528 | viz |2026 2(1132' [A] NARRA GANGA DEVI (E-FILED) DIVN | E-FILED
10 | ITA | 620 | viz 2026 *9£>" |[A] THOMMANDRU SRINIVASA RAO (E-FILED) DIVN | E-FILED
11 | 1A | 778 | viz 2026 202" |[A] PITTALA BHASKARA RAO (E-FILED) SMC | E-FILED
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INCOME TAX APPELLATE TRIBUNAL, VISAKHAPATNAM

CAUSE LIST OF
SPECIAL CONSTITUTION
FOR 17-AUGUST-2026 (MONDAY)

BEFORE SHRI VIJAY PAL RAO, VICE PRESIDENT
AND SHRI MANJUNATHA G, ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTERS (VIRTUAL / HYBRID HEARING LINK : WEBEX MEETINGNUMBER:
26487524073 PASSWORD:951159)
Srl Appeal Number A$:|;1:. Assessee Bench |Remarks
2018- |[A] KONKUDURU PRIMARY AGRICULTURAL COOPRATIVE
1| TTA | 248 | VIZ 12025| "yq" | CREDIT SOCIETY LIMITED DIVN
2018- |[A] ARUGOLANU PRIMARY AGRICULTURAL COOPERATIVE
2 | TTA ] 390 | VIZ 2025\ "9 |CREDIT SOCIETY LTD SMC
2016- |[A] SRI RAMA PRIMARY AGRICULTURAL COOPERATIVE CREDIT
3 | 1mA | 435 | viz [2025] 290 1A SRIRATA PRI SMC
4 | 1A | 441 | viz |2025 201176' [A] SRINIVASARAO KAPARAPU DIVN
2018- |[A] THE MANIKONDA PRIMARY AGRICULTURAL COOPERATIVE
5 | 1TA | 462 | viz [2025] 298 [ THE MATEOR SMC
2016- |[A] MANTINA VENKATA SURYANARAYANA VARMA (INT Int
6 | ITA | 473 | VIZ 12025\ =427 | TAXATION) DIVN | Taxation
2016- |[A] ADUSUMALLI PRIMARY AGRICULTURAL COOPERATIVE ]
7| ITA | 4741 VIZ 12025) 745" | CREDIT SOCIETY LIMITED (E-FILED) SMC | E-FILED
2018- |[A] KAREMPUDI PADU PRIMARY AGRICULTURE COOPERATIVE
8 | 1T | 535 | viz 2025 298 A KAREMPL SMC
2018- |[D] ANDHRA PRADESH STATE POLICE HOUSING CORPORATION ]
9 | A | 547 | viz |2025| 20 Ll oD (EriED) DIVN | E-FILED
2018- |[A] ANDHRA PRADESH STATE POLICE HOUSING CORPORATION
10 | Co | 39 | viz |2025| 295 |[A] FEDHRE PRAC DIVN
2019- |[D] ANDHRA PRADESH STATE POLICE HOUSING CORPORATION ]
11 | 1A | 548 | viz |2025] 20 DO O TS (i £) DIVN | E-FILED
2019- |[A] ANDHRA PRADESH STATE POLICE HOUSING CORPORATION
12 | co | 40 | viz |2025| 200 1A FRDFRA PR DIVN
13 | 1TA | 631 | vIZ |2025 2(1165' [A] SYAMALA CHEERLA SMC
14 | 1A | 712 | viz |2025 201165' [A] BALA RAJU TELLAM SMC
2016-
15 | 1A | 727 | viz |2025| 291" |[A] UMA DUGGINAPEDDI DIVN
16 | TA | 17 | viz |2026 201198' [A] SAI SITARAM POLAVARAPU SMC
2017-
17 | 1A | 37 | viz 2026 *95/" |[A] SHANAWAZ SHAIK SMC
18 | 1TA | 38 | viz |2026 201%7' [A] PRASADA RAO NARAPAM SMC
19 | T | 39 | viz |2026 201187' [A] BABU SREE KRISHNA AMARNATH SUMAN NEERUKONDA SMC
20 | 1ma | 126 | viz | 2026 202210' [A] KESAVA REDDY MADDIREDDY (E-FILED) DIVN | E-FILED
21 | 1A | 156 | viz |2026 2(1198' [A] NAREDLA JALAREDDY (E-FILED) DIVN | E-FILED
22 | A | 306 | viz |2026 201%7' [A] KRISHNA PRIYA PARVATHANENT (E-FILED) sMC | E-FILED
23 | 1A | 315 | viz | 2026 201187' [D] SYAMALA SWAROOPA JAGARAPU (E-FILED) DIVN | E-FILED
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24 | 1A | 327 | viz |2026| 292" |[A] VENKATA RAO VEMURI (E-FILED) DIVN | E-FILED
o [ o] B [ BB TS| e | e
26 | ITA | 369 | vz |2026| 231" |[A] POTLURI ANAND RAVI SANKAR (E-FILED) DIVN | E-FILED
27 | 1T | 370 | viz |2026| 232%" |[A] POTLURI ANAND RAVI SANKAR (E-FILED) DIVN | E-FILED
28 | 1TA | 398 | viz |2026 201187' [A] RAMA RAO NALLAMOTHU (E-FILED) SMC | E-FILED
29 | 1TA | 407 | viz |2026 2(1176' [A] HARI BABU POTLA (E-FILED) SMC | E-FILED
30 | ITA | 409 | viZ |2026| 291" |[A] VENKATA SESHU KUMARI VANKA (E-FILED) SMC | E-FILED
31 | ITA | 575 | viz |2026| 2015 |[A] VEKATA RATNAM NARGAM (E-FILED) DIVN | E-FILED
32 | 1TA | 737 | viz |2026| 291" |[A] SUBHASH VARMA ATTI (E-FILED) DIVN | E-FILED

Office Superintendent
For Assistant Registrar
06-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, VISAKHAPATNAM

CAUSE LIST OF
SPECIAL CONSTITUTION
FOR 20-AUGUST-2026 (THURSDAY))

BEFORE SHRI VIJAY PAL RAO, VICE PRESIDENT
AND SHRI MANJUNATHA G, ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTERS (VIRTUAL / HYBRID HEARING LINK : WEBEX MEETINGNUMBER:
26487524073 PASSWORD:951159)

Srl Appeal Number A$:|;1:. Assessee Bench |Remarks
1 | 1A | 665 | Viz |2025 2(1154' [A] JONNALAGADDA VENKATA GIRI DIVN

2 | 1ma | 692 | viz |2025 201198' [A] VENKATA DURGA AGENCIES DIVN

3 | 1mA | 707 | viz |2025| 291°" |[A] GUMMELLA VENKATA RAMARAO SMC

4 | 1A | 709 | viz |2025| 202+ |[A] KATRAGADDA VARALAKSHMI DIVN

5 | 1ma | 737 | viz | 2025 2%7' [A] GODAVARTHI NARAYANA RAO DIVN

6 | 17A | 760 | viz 2025| 920" |[A] DUVVURT VENKATA PAPAYYA SASTRY HUF DIVN

7 | 1A | 95 | viz [2026] 9% |[A] SAIDU VENKATA NARASIMHA RAO (E-FILED) DIVN | E-FILED
8 | ITA | 106 | viz {2026 9% |[A] YADLAPALL KRISHNA KANTH (E-FILED) DIVN | E-FILED
9 | ImA | 259 | viz |2026| 91" |[A] ANDHRA EVANGELICAL LUTHERAN CHURCH (E-FILED) DIVN | E-FILED
10 | I7A | 260 | iz 2026 *951" |[A] ANDHRA EVANGELICAL LUTHERAN CHURCH (E-FILED) DIVN | E-FILED
11 | I7A | 261 | viz 2026 293" |[A] ANDHRA EVANGELICAL LUTHERAN CHURCH (E-FILED) DIVN | E-FILED
12 | 17A | 262 | viz 2026 2913 |[A] ANDHRA EVANGELICAL LUTHERAN CHURCH (E-FILED) DIVN | E-FILED
13 | I7A | 263 | viz 2026 “91* |[A] ANDHRA EVANGELICAL LUTHERAN CHURCH (E-FILED) DIVN | E-FILED
14 | ITA | 264 | viz 2026 *9£>" |[A] ANDHRA EVANGELICAL LUTHERAN CHURCH (E-FILED) DIVN | E-FILED
15 | ITA | 265 | viz 2026 91" |[A] ANDHRA EVANGELICAL LUTHERAN CHURCH (E-FILED) DIVN | E-FILED
16 | ITA | 311 | viz |2026| 291" |[A] MEESALA SANKARA RAO (E-FILED) DIVN | E-FILED
17 | TTA | 324 | viz 2026 *92>" |[A] PERUBOINA VISHNU MURTHY (E-FILED) DIVN | E-FILED
18 | ITA | 337 | Viz |2026| “01>" |[A] GAJULA VENKATA RATNAM (E-FILED) DIVN | E-FILED
19 | I7A | 338 | viz |2026| 2915 |[A] GAJULA VENKATA RATNAM (E-FILED) DIVN | E-FILED
20 | I7A | 350 | viZ |2026| 291" |[A] KARRI VENKATA SURYANARAYANA (E-FILED) DIVN | E-FILED
21 | ITA | 351 | vz [2026| 292" |[A] KARRI VENKATA SURYANARAYANA (E-FILED) DIVN | E-FILED
22 | ITA | 352 | vz [2026| 2017 |[A] KARRI VENKATA SURYANARAYANA (E-FILED) DIVN | E-FILED
23 | ITA | 353 | viz [2026| 2017 |[A] KARRI VENKATA SURYANARAYANA (E-FILED) DIVN | E-FILED
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24 | ITA | 471 | viz |2026| 2027 |[D] SANKARA RAO MEKALA (E-FILED) SMC | E-FILED
o [ o] 3 [ B SRR T | e | e
e [ iz o] B [ B SRR ST | o | e
o [ e[ o] B [ B SRR ST | e | e
[ ] 35 [ U OO | o | e
29 | 1TA | 547 | viz | 2026 2(1176' [A] CHALAPAKA BALAVINAYAK (E-FILED) DIVN | E-FILED
30 | ITA | 560 | viz |2026| 2020 |[A] PATIBANDLA SREENIVASA RAO (E-FILING) SMC | E-FILING
31 | ITA | 561 | viz |2026| 20217 |[A] PATIBANDLA SREENIVASA RAO (E-FILING) SMC | E-FILING
32 | 1TA | 619 | iz |2026 202210' [A] P G C M SOCIETY LIMITED (E-FILED) DIVN | E-FILED
s [ [ [ o] o [ B ARSI | e | e
s [0 [ [ o] B [ o SR | e | e
35 | ITA | 719 | viz |2026| 2015 |[A] SINGISETTI SAIRAJ (E-FILED) SMC | E-FILED

Office Superintendent
For Assistant Registrar
06-Aug-2026
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